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7% faeeft, 12 9, 2026

FT.3T. 2458(3).— wSTLY &f24T, 2019 (2019 7 29) F¥ &< 31 ¥ IT-2RT (3) TRT T ATHAT
T TART Fd gU, ST AT TLHTL & A7 UA USRI HATAT il ATSGAAT AT F1.37. 2571(31), fadi= 30
fordae, 2014 F1 39 a1at % AT At Fad gu, S UH AIEwHA & 99 A7 T2 § AT F H7 909 Har
AT §, 5 T UAETT S &F TS qTierehT o6 7497 (2) § Sfeafera stesmfat v s o =49 (3) #
FHT: [AfeE eartaer & faw ffud 39 Rt S g9y § %% Feh TR 3R 8, F 09 q0eT
ST T AF-T TEIT HIA 6 (70 FAT 3 TITrhrl A f=ra FLdt g, reAia-

3423 GI1/2026 )
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it
Bl arferaTey STfersTe-arr
G (2) (3)
(1)
1. [|&T 98 AgE (FR), AT qe&F | 901 9l
T AqAE (FaA), TAT TEEE AT
ALE  (FEr) o Tt aw yEad
AT (F1T), T AT AT (F17)
T FATAT, TS faeett
2. [TEHETETE & § qT TETAE AH A | [T ST Y TR U A9 gAoAT a4T TH 37 <19 %
(FE) ST qAT AT YEAd ATAFET | T T &=
(F41)
3. [T & § g HgrE AW AT | TSedE ST
(F=rT) T adT a9 gaaq SATeRTy
SER)
4. [FTETE G H GHT FE1IF AW AE | TEH e a5 & AiEe S § agaE-ag, a4g9m=-
(FET) T FHT AW TAAT ATSHRET | T, TTH, T Sl TErerET
(F41)
5. [@TqE &F H Al 9gEE A7 AT | Ol |
(FarT) ST adt =9 gadq sty
(F1)
6. |ATAT &F § G AgEF AT AL | AT T,
(=) T T q9 Jaaq AfEer
()
7. [EENE &7 H GHT 9gAE AH N | RHTA TR, S, gRATIT TS 3T TR 3T eI,

(=) T T q9 Jaaq Ay
§EiR)

TG 3T ASIE o T TSI

8. [T & ¥ Ol 9grd® 9H A T | rHAArg ST Y AL 99 e (I9H T ATy
GFE) T gy ow yaaa afgwrd | S F# EEE)
(F1)

9. | FHT &AF H 9 AEAF AT AATH | I oA, AAGT 3T AL & &9 T § ATg
(Fr) =T w9t = gada afewy | fem
()

10. | SREH & | T GgTIE AT AAH | SAT T ST X ITEE ST 4 Hfad 5o 7

(=) ST TdT 9w vadq st

(i)

AT FEgAYY, AR, 9%, MEmETs, JEarey,
fetrefia,

AT, AAFRCNY, WIIETETE,  FHIET,
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HILT =T TSI AT

ATEAGTYT, T&TY, THIT, TRTIA, TS, ATHAT, T AT
AT 5 T F 2

11.

gAETE A H qT agraE AW A
(Far) ST gdt 97 gaaq sTfewy
(F4T)

HAREE T & [Aufaied Se- g9eare, e,

TIAFAT (FLATET) 3T JATHATET

12.

TATETEr & § T TgTas 97 AIH
G 3T Tt 9w vade srfereT
§EiR)

BT TS9T TS|

13.

SIETE &7 | a9ft 9519 99 A<
(Far) ST gdt 97 gaaq sTfewy
(1)

AT TN, AT T[T AT T e [Sad § J97
IEEEIREL

14.

TIAE A | qAT qgAF TH ALE
(Fer) ST gdt 9w gaa ey
(=)

T J9T TS|

15.

FAQ & H a9fl Fgra% =9 A<D
(FET) T At =W wEad sfem
()

I T2 TS [FerRAYE, s, #%s, M,
FARIMRY, AT, AAFRLNY, T2, HARETE, FHIET,
et lia, amesg iy, THIE, aRId, SIS, T9d, ATHAT
Y Mraagg 7 * At e i g |

16.

FIARTAT & § THT TZTTH TH A
(Fer) ST gdt 9w gaa ey
(F4T)

IFs S ST (TFEH S 5T - g4HE-19,
FATH-af2, S, aigeT s et F fea e
T BIehy, HTEH T 37 =H o e g0 998
GERGRET

17.

Has & | a9 9g® =W A
(F=r) ST gt 97 Jaaq ey
(1)

HERTY ST (ANTY, §EWT, ST, die, Sweadr,
FYT, AT, STeRTE, I, Tiag, TEEer, g,
AT, TaaaTe, emerier, e, Tifear s arfom *
farfarer St =1 Fregshv),) 97 TET T

18.

AN & § a7 g 97 A
(Fer) ST gdt 9w gaa ey
(F1)

TETg ST & fHae el § A6, W@, S,
FHLTEA, FUT, TGN, Toid, =Jxqe, 1€, e,
Tef=reredt, amerfera, wife, arfory s Ere

19.

faeett &= # |l "gs 97 A
(=) ST gt 97 gaaq sAfewy
(1)

T e & fewe

20.

AT & H qHT HEEF A9 A
(=) ST TdT 9w vadq st
(i)

forgT T T AEE ST H TEAT, ATIE, ATfgeni,
qTEHE, THHT, TATH AT TET & At e |




THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

21.

TA & § qAT TgrIF 97 A
) T Ty 9w yade afasT
(F4)

FEATE TS|

[T. #. TH-33027/2/2026-g=71]

qSTEET T, AT, TFT qra

MINISTRY OF LABOUR AND EMPLOYMENT
NOTIFICATION

New Delhi, the 12th May, 2026

S.0. 2458(E).— In exercise of the powers conferred by sub-section (3) of section 31 of the Code on Wages,
2019 (29 of 2019), and in supersession of the notification of the Government of India, in the Ministry of Labour and
Employment number S.O 2571(E), dated the 30" September, 2014, except as respect things done or omitted to be done
before such supersession, the Central Government hereby notifies the officers mentioned in column (2) of the Table
below to be the authorities to call upon the employer to produce the balance sheet before it, from his establishment, in
relation to which the Central Government is the appropriate Government, situated within the jurisdictional area
specified, respectively, against them in column (3) thereof, namely:-

and All Labour Enforcement Officers (Central)
in Cochin Region

TABLE
Sl Officers Jurisdiction
No. (2) 3)
1)
1. | The Chief Labour Commissioner (Central), | The whole of India.
Additional ~ Chief Labour Commissioners
(Central), All Assistant Labour Commissioners
(Central) and All Labour Enforcement Officers
(Central), office of Chief Labour Commissioner
(Central), New Delhi
2. | All Assistant Labour Commissioners (Central) | The State of Gujarat and the Union Territories of Dadra and
and All Labour Enforcement Officers (Central) | Nagar Haveli and Daman and Diu.
in Ahmedabad Region
3. | All Assistant Labour Commissioners (Central) | The State of Rajasthan.
and All Labour Enforcement Officers (Central)
in Ajmer Region
4. | All Assistant Labour Commissioners (Central) | The civil districts of Bardhaman-East, Bardhaman-West,
and All Labour Enforcement Officers (Central) | Birbhum, Bankura and Purulia in the State of West Bengal.
in Asansol Region
5. | All Assistant Labour Commissioners (Central) | The State of Karnataka.
and All Labour Enforcement Officers (Central)
in Bengaluru Region
6. | All Assistant Labour Commissioners (Central) | The State of Odisha.
and All Labour Enforcement Officers (Central)
in Bhubaneshwar Region
7. | All Assistant Labour Commissioners (Central) | The States of Himachal Pradesh, Punjab, Haryana and
and All Labour Enforcement Officers (Central) | Union Territories of Jammu and Kashmir, Ladakh and
in Chandigarh Region Chandigarh.
8. | All Assistant Labour Commissioners (Central) | The State of Tamil Nadu and the Union Territory of
and All Labour Enforcement Officers (Central) | Puducherry (except Yanam and Mahe districts).
in Chennai Region
9. | All Assistant Labour Commissioners (Central) | The State of Kerala, Union Territory of Lakshadweep and

Mahe district in the Union Territory of Puducherry.
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10. | All Assistant Labour Commissioners (Central) | The State of Uttarakhand and civil districts of Saharanpur,
and All Labour Enforcement Officers (Central) | Bijnor, Meerut, Ghaziabad, Bulandshahr, Bareilly,
in Dehradun Region Muzaffarnagar, Moradabad, Amroha, Pilibhit,

Shahjahanpur, Badaun, Rampur, Baghpat, Hapur, Shamli,
Sambhal and Gautam Buddha Nagar in the State of Uttar
Pradesh.

11. | All Assistant Labour Commissioners (Central) | The following districts of the State of Jharkhand- Dhanbad,
and All Labour Enforcement Officers (Central) | Bokaro, Hazaribagh, Koderma, Ranchi, Lohardaga,
in Dhanbad Region Gumla, Simdega, Chatra, East Singhbhum, West

Singhbhum, Giridih, Ramgarh, Khunti, Deogarh, Saraikela
(Kharsawan) and Jamtara.

12. | All Assistant Labour Commissioners (Central) | The States of Assam, Nagaland, Meghalaya, Tripura,
and All Labour Enforcement Officers (Central) | Manipur, Mizoram and Arunachal Pradesh.
in Guwahati Region

13. | All Assistant Labour Commissioners (Central) | The States of Andhra Pradesh, Telangana and the area of
and All Labour Enforcement Officers (Central) | Yanam district in the Union Territory of Puducherry.
in Hyderabad Region

14. | All Assistant Labour Commissioners (Central) | The State of Madhya Pradesh.
and All Labour Enforcement Officers (Central)
in Jabalpur Region

15. | All Assistant Labour Commissioners (Central) | The State of Uttar Pradesh [except the civil districts of
and All Labour Enforcement Officers (Central) | Saharanpur, Bijnor, Meerut, Ghaziabad, Bulandshahr,
in Kanpur Region Bareilly, Muzaffarnagar, Badaun, Moradabad, Amroha,

Pilibhit, Shahjahanpur, Rampur, Baghpat, Hapur, Sambhal,
Shamli and Gautam Buddha Nagar].

16. | All Assistant Labour Commissioners (Central) | The State of West Bengal (except the civil districts of
and All Labour Enforcement Officers (Central) | Bardhaman-East, Bardhaman-West, Birbhum, Bankura
in Kolkata Region and Purulia in the State of West Bengal, the State of Sikkim

and the Union Territory of Andaman and Nicobar Islands.

17. | All Assistant Labour Commissioners (Central) | The State of Maharashtra (except the civil districts of
and All Labour Enforcement Officers (Central) | Nagpur, Bhandara, Akola, Beed, Amaravati, Wardha,
in Mumbai Region Buldhana, Jalgaon, Chandrapur, Nanded, Gadchiroli,

Parbhani, Latur, Yeotmal, Dharashiv, Hingoli, Gondia and
Washim) and the State of Goa.

18. | All Assistant Labour Commissioners (Central) | The civil districts of Nagpur, Bhandara, Akola, Amaravati,
and All Labour Enforcement Officers (Central) | Wardha Buldhana, Jalgaon, Chandrapur, Beed, Nanded,
in Nagpur Region Gadchiroli, Dharashiv, Gondia, Washim and Hingoli in the

State of Maharashtra.

19. | All Assistant Labour Commissioners (Central) | National Capital Territory of Delhi.
and All Labour Enforcement Officers (Central)
in Delhi Region

20. | All Assistant Labour Commissioners (Central) | The State of Bihar and the civil districts of Garhwa,
and All Labour Enforcement Officers (Central) | Latehar, Sahibganj, Pakur, Dumka, Palamu and Godda in
in Patna Region the State of Jharkhand.

21. | All Assistant Labour Commissioners (Central) | The State of Chhattisgarh.

and All Labour Enforcement Officers (Central)
in Raipur Region

[F. No. S-33027/2/2026-WB]
TEJASWI S. NAIK, Jt. Secy.
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